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expenditure likely to be incurred 
during the remaining part of the pe­
riod stipulated £or this survey?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER)
(a) to (e ). The survey of anti­

quarian remains is being conducted on 
country-wide basis since 1956-57. 
From the current financial year, how­
ever toe project of village to village 
survey has been more intensive with 
the active collaboration of fourteen 
universities. The areas so far covered 
are given in the statement laid on the 
Table of the House. [Placed in L ib ­
rary. See No. LT-3094/78]. So far 
4692 sites were found to contain anti­
quarian remains. The archaeological 
potentialities of the important sites are 
published in the respective issues of 
Indian Archaeology—A  Review in 
view of the magnitude of the Project 
and the nature of the work, it is not 
feasible at this stage to fix any target 
date for its completion.

Membership of Cooperative gouge
Building Society, Shahdara

‘ 3920. SHRI CHATURBHUJ: W ill
thk Minister 0f  WORKS AND  HOUS­
ING AND SUPPLY AND REHABILI­
TATIO N be pleased to refer $0 the 
answer given to Unstarred Question 
No. 4756 dated the 25jth Ju ly , 1977 re: 
cancellation of Membership by Coope­
rative House Building Society, Shah- 
dara and state:

■ (a ) whether all persons who were en- 
rofled members of the house building 
cooperative todeties prior to 3rd 
August, 1067 but were expelled by the 
societies for whatever reasons, had 
been served iiotfces; and

"(ti^wbMher.tai*. had also been donft 
iri casfe' o# the unjustly expelled mem-, 
berg of the Ministry of Works, Housing 
and Supply Cooperative House Building 
Society; i f  not, the rejuwns therefor; 
when the iame would be done?

THE MINISTER OF WORKS AND  
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI S IKANDAR 
BAKH T): (a ) and (b ). Information 
is being collected and will be laid on 
the Table of the Sabha.

Permission for Export of KUce to 
African Countries

3921. SHRI M. RAM GOPAL RED­
DY: W ill the Minister of AGRICUL­
TURE AND IRRIGATION be pleased 
to state:

(a) whether Andhra Pradesh Gov­
ernment has requested the Centre to 
allow the State to export rice to A fri­
can countries where there is a great 
demand for Andhra rice; and

(b ) if so, the decision of the Gov- 
ment thereon?

THE MINISTER OF STATE IN  THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA­
T A P  SINGH): (a ) Yes, Sir; the
Andhra Pradesh Government have ap­
proached the Centre for allowing the 
State to export rice to some African 
and South East Asian countries.

(b ) No decision in the matter has 
been taken yet.
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Aertafe of Commercial Crops and 
their Exports

3824. SHRI KUM ARI ANANTHAN: 
W ill the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
.state:

(a) the acreage of plantation and the 
total production of the commercial
"Crops— Cashew, Groundnut and Tobac- 
co daring 1976-77 and 1977-78 in the 
four Southern States, namely, Tamil* 
nadu, Andhra Pradesh, Kerala and 
Karnataka;

(b ) the export in tonnage of these 
«jrrope and the countries to which ex* 
ported;

(c) the foreign exchange earned 
during 1970-77 and 1977-78; and

(d) what steps have been taken for 
the development of these crops?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH B A R N A LA ): (a )
The acreage of plantation and the 
total production of the groundnut and 
tobacco during 1976-77 and 1977-78 in 
the four southern States is given in 
Statement-I. The area under Cashew- 
nut during 1976-77 and 1977-78 is given 
in Statement-II. The production sta­
tistics in respect of cashewnut are 
not available.

(b ) and (c ). The information is 
given in Statement-m.

(d ) Cashew: The programme for in­
creasing the production o f cashew are 
being implemented both in the State 
Sector and Central Sector of the Plan. 
In addition a new Centrally Sponsored 
Scheme has been taken up from 1976- 
77 for raising cashew in departmental 
lands and private lands. The Kerala 
Agricultural Development Project has 
been taken up with the World Bank 
assistance for implementation from
1977-78.

Groundnut: A  Centrally Sponsored 
Scheme on Oil seeds development has 
been implemented in different States. 
The Government of India have also 
sanctioned a Centrally Sponsored 
Scheme for extension of oilseeds to 
new irrigated areas mainly in respecf 
o f groundnut in different States.

Tobacco: A  comprehensive Central­
ly  Sponsored Scheme of VFC tobacco 
initiated during 1966-67 was continued 
during the Fifth Plan. During 1978- 
79 a fresh area of 12,200 hac. has been 
proposed to be taken up under the 
Centrally Sponsored Scheme few: ex­
portable types o f Tobacco in different 
States.




